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(Order per Hen,ble ﬁhri R. Rangarajan, Member (A) ).
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Heard Sri G.V.Subba Rae, counsel for the applicant, apfiene
e : |

! I

for the Respohdent?. |
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| _ | |

2. This OA islfiled to direct the;reSpendentS|to produce the
: I

! I i
records pertaining to the selection for the post of| Director General

'
| : - I Q
Archaeolog;cal Survey oﬁ Ipdia issued éhrough notif?cation No.n32011/11%
in & *' ' | {;

92 Estt. Employment) News| d€.13-19-Novenber, 1993 and the notif}
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cation of even No. ét.17-11-94 and the ﬁeéretary, D?partment of

he respondents
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Culture letter of even No. dt.22-12-94! and direct ﬁ
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to finalise the seldasiss +- -
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1993 by declaring that the rejection of;the earlier ﬁpplication as
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nctified in the letter of) even number dt.22-12-94 ané the second
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notification of even Nc. dt.17-11-94 by declaring th? impugned orders
1
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gical Survey cf Indi% pursuant to the notifiCation A £,13-19 NevLmber‘ :
f
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2 and 3 as arbitraryﬁ iliLgal and unconstitution or %n the alter
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native to direct theirespondents tc consider the cendidature of : |
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the applicant for the post of Director Géneral. Archégological Survey
i i |

of India deleting the!conditicn of Qge oﬁ 56 years and minimum
. ¥ I

service ef three yearé in the scale of BJS,QOO-G,?OO y declaring

¥
' !
that these two conditions. are illegal andIuncenstitut

onal.
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3, When the OA was tdken up for hearing, the 1eaﬁned counsel

I N | '
for the applicant submits ithat he is with?rEWing this C.A. Hence
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he 1s permitted to withdraw the CA. Accordingly OA is||disresed of
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as withdrawn., No cost§.
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Copy to:= \
1. The Secretary, Department of Culturs
Shastri Bheban, Mew Delhi.
2. ThuChairman, Union Public Service Eommissioﬁ,
Cholpur House, New Daelhi.
3. The Director Genaral, Archeological Survey of India,
- Janapath, New Delhi.
4. Dne copy to Mr. Q.U Subba Rao, Advocate, CA
5. Omecopy to Mr. V.Bhimanna, Addl.CGiC., CAT.,
6. DOne copy to D;R.(R), CAT., Hyd:
7.

Err

One duplicate copy.



-TYRPED BY CHECKED BY
COMR=AZl 3 APPROVED BY

IN THE CEWTRL ADMIMISTRATIVZ TRIBUNAL © V.
HYDERAY 32D ‘

THI HO'"BLE SHRI RLRANGHERAZAN @ M(A)

_ ' : ‘ _ AND

THE HON'BLE SHRI 845.JA1 PARAMESHUAR :

| o _ B S m (3)

dated: H-U-9%

ORDER/ILDOMENT

M Bl BB G s

a_'a.,m;- 7 79 3

Admitted and Int
Issued.

im Directions

411 oue
A
Disposzd of v iEh pirestionss
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Dismiss,
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